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t~ qu'a~titY exported from each cottoa 
IrowiDI State; 

" (b) whet"er cottOD is beiDI 
imported; 

(c) if 80, the quantity and value 
of cotton imported during the year 
1914-8'. from whicll couatry and of 
wbich quality; 

(d) the reasons for this import; 
and 

(e) the .te,. takoD to produce ,uQh 
quality of colton which i. beiDI import. 
ed 10 that the import caD be stopped 
'0 lave forciaD exchaogc ? 

THB MINISTER OF STATE OP 
THE MINISTRY OF SUPPLY AND 
TEXTILES (SHRI CHANDRA SHE. 
KHAR SINGH) : <a) The quantity and 
value of raw cottOD exported duriOI 
the year 1984-aS statcwise upto June, 
1985 are as follows :. 

State Quantity (lakh Bales) Value (Crores of RI.) 

Maharashtra 0.63 

Gujarat 0.21 

A.P. O.ts 
Tamil Nadu 0.01 

Karnataka 0.19 

Oujarat 0.03 

Madbya Prade .. lt 0 .. 03 

Assam 0.039 

---
Total 1.29 

(b) to (d) According to the latest 
assessment made by tbe Cutton Advi-
lory Board. there is likely to be a shor-
taae of sbort/medium staple cotton dur-
ins tbe current cotton year i.e. J 984-85. 
It baa. there(ort>, been decided by 
Government tv import one lakh ba !es 
of medium staple cotton through the 
Cotton Corporation of India. The 
country/countrIes from where cot ion 
will be imported will depend upon the 
a.ailability of Cotton suitable to our 
requirement, prices etc. 

(e) Government are seized of the 
matter. It has been stipulated in th" 
new textile policy annouDced by Govern. 
ment on the ~th June. 80S that tbe "re-
sent va rietal imbalance or cotton aha 11 
be ·corrected ." a mix of policies aimed 
at eoCoaragiD, increased use of Jong 
an~ e",ra-loo, varlet;,s of COt1OCl 00 
the ODe hand al'1~ hi,her production or 
,hott and medium .taple varietiel on 
tl10 ' other. 

18.81 

04.91 

17.1 

J.O 

42.42 

Markets identified for export or 
IndiaD goods 

651. SHRI M. SUBBA REDDY: 
WiJl the Minister of COMMERCE be 
pteased to state : 

(8) whether Government are con-
sidering measures to boost exports to 
earn the mucb needed foreiln exchange; 

(b) whether Government have already 
identified the markets for various indi.e-
nous products like electronics, compuaer, 
software, footwears, Indian spiccs etc., 
or whether a study has been undertalceo 
to create market for Indian I~' 
abroad; and ' I' , 

(c) Itbe steps beiDI taka by GeverD_ 
ment for {ocreabiaa exports' ' 



'3 W,'tlell A",w,s SIlA VANA 4, 1907 (SAKA) Written A""w~rs 94 

(b) Yel, Sir. Market survey. and 
atudies ",,-to undertaken from time to 
time for new products aDd Dew markets. 

(c) Import and Export Policy 
measures are beiDI cODtinuo'Jlly evolved 
for increasing India'i exports. These in-
clude measures for increasing and diver-
sifying the production, makins our 
exports more compethive, finding new 
markets for our products and processing 
commodities for higher value realisa. 
tioo. Dltf.erent instruments of policy 
available to Government are beina 
utilised for this purpose and adjusted 
as and when necessary. 

Exemption or D.A. paid to Government 
emplo),ees from .. Income-Tax. Que.tfoD 

652. SHRI K. KUNJAMBU: Will 
the Minister of FINANCE be pleased 
to states; 

(a) whether the Fourth Pay Commi-
ssion is considering the question of 
exempting dearness allowance paid to 
the Government employees from in. 
come tax; 

(a) if so, the facts thereof; I!nd 

(c) if not, whether Government 
propose to exempt the dearness allo. 
wance from income tax? 

T~ MINISTER OF STATE IN 
THB MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY) = (a) and 
(b) The Fourth Pay Commission have 
received memoranda from some of the 
Unions/Associations of employees 
suggesting that pay and allowances (in-
cludina dearness allowance) of Central 
Government employees should be 
exempted from Income-tax. The Commi-
ssion will give dae consideration to 
this demand of the employees along-
with other matters covered by the 
Commission '8 terms of reference. 

(c) There is no such proposal at 
preaent. 

a.b .... lon of r.port b, Foartb 
Pa, Co ..... ... 

6$3. SHRI DH;\RA~:,.M. SINGH 
MALIK: Will the ~j_.er of 

I lfffRANCB be plc.,od to ..... Z 

(a) tbe late.t position 1ft res_rei to 
the submi.sioD of Report by tbo POtItth 
Pay ('ommisli on to the GovernlDOQt of 
India: aDd 

(b) the time by which it is likel, 
to be submitted and implemented? 

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJAR Y) : <a> and 
(b) According to its (erms of reference, 
the FOUCLh Pay Commission \vas required 
to make its recommendations as soon 
as practicable but could also cODsider, 
if necessary, sending reports on allY 
of the matters a. and when the reco. 
mmendations were finalised. At prelent, 
the Commission is actively engaged in 
examination and review of tbe pay 
and allowances and related matters for 
Central Government employees. SimuJ. 
taneously the Commission is cogaled 
in recording oral evidence of Staff 
Unions-so far 305 Union~/Associations 
have appeared before the Commission. 
This is likely to be over soon, after 
which the Commission will have 
discussions with some important persons 
and official wi tnesses. 

It is, however, not possible at this 
stage to indicate the tIme hy which tho 
Report of the Commission would bo 
submitted and/or implemented by tbo 
Government. 

Export or rice to Ab. Db ... i b, 
S.T.C. 

t 54. DR. G. VIJAYA RAMA 
RAO: Will the Minister of COMMERCE 
be pleased to state: 

(a) wbelher it. is a fact that the 
State Trading Corporation have entered 
into agreements for supply of JO,OOO 
MT rice to Abu Dhabi without approval 
of its Board; 

(b) whether limilar lituation hal 
been created in caae ot Tuna Projoct 
which bas been shelved; aDd 

(c) the cometN-e step, takeD or 
proposed to be .ateo ? 




